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None appears for the applicant and Mr.C.Samaddar, id. counsel 

appears ror the respondents. The id. counsel for the respondents 

submits that the apliCaflt did not appear before this Tribunal on 

last 2 occassions. Today also the applicant does not appear. The 

application is thererore dismissed for default of the applicant. No 

order as to costs. 
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